
HIGH COURT OF TRIPURA 
AGARTALA 

 

No.F.4(55)-HC/-2021/4711                      Dated, Agartala, the 15th February, 2022 

O R D E R 

In the interest of office administration, the Hon’ble High Court has been pleased to 

make the order that Shri Pijush Debnath, System Assistant, eCourts Services, High Court of 

Tripura now attached to the Court of the District & Sessions Judge, West Tripura, Agartala is 

hereby transferred and posted at the High Court of Tripura in the existing vacancy. 

This is issued with immediate effect.           Sd/- 

(D.M.Jamatia) 
        Registrar General              

 
No.F.4(55)-HC/-2021/4712-28                    Dated, Agartala, the 15th February, 2022 

Copy to:- 
1. The Principal Secretary to Hon’ble the Chief Justice, High Court of Tripura, Agartala. 
2. The Secretary to Hon’ble Mr. Justice S. Talapatra, Judge In-Charge, ICT including 

eCourts Project, High Court of Tripura. 
3. The Secretary to Hon’ble Mr. Justice T. Amarnath Goud, Judge, High Court of Tripura, 

Agartala. 
4. The Secretary to Hon’ble Mr. Justice A. Lodh, Judge, High Court of Tripura, Agartala. 
5. The Secretary to Hon’ble Mr. Justice S.G. Chattopadhyay, Judge, High Court of Tripura. 
6. The Private Secretary to the Registrar General, High Court of Tripura, Agartala.  
7. The District & Sessions Judge, West Tripura, Agartala. 
8. The Registrar (Vigilance), High Court of Tripura, Agartala. 
9. The Registrar (Judicial), High Court of Tripura, Agartala. 
10. The Registrar (Admn.,P & M), High Court of Tripura, Agartala. 
11. The Deputy Registrar (Judl.)-cum-CPC, High Court of Tripura, Agartala.  
12. Shri Bimal Kanti Biswas, Scientist-D, NIC, Tripura State Centre, Agartala. 
13. The System Analyst, High Court of Tripura, Agartala for uploading the Order in the official 

website of the High Court of Tripura. 
14. The Senior System Officer, eCourts Services, High Court of Tripura, Agartala.  
15. Shri Pijush Debnath, System Assistant, eCourts Services, High Court of Tripura, He is 

directed to join his new assignment immediately and report to the Deputy Registrar 
(Judl.)-cum-CPC, High Court of Tripura for duty.  

16. Personal file of the employee concerned. 
17. Order file. 
 

         Registrar General 
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